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Ref: IRDAI/NL/RGICL/F&U/13/2020-21

Shri. Rakesh Jain

Chief Executive Officer,

Reliance General Insurance Company Ltd.,
Reliance Centre, South Wing, 4th Floor
Off Western Express Highway
MUMBAT-400055

TRIgd/Sir,

W s R aR few it
INSURANCE REGULATORY AND

DEVELOPMENT AUTHORITY OF INDIA

Date: 08" April, 2021

fawa: wisd tws gor: ‘R URd & SeH gREM

Sub: File & Use: Reliance Bharat Sookshma Udyam Suraksha
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This has reference to the filing of the cited
product and subsequent correspondence
on the same. The Authority has noted the
contents of the cited product with Unique
Identification Number (UIN)
IRDAN103RP0019V01202021 subject to
the following conditions.

a) The Annual product performance report
to be submitted to Authority by AA latest by
30th June in respect of the preceding year.
The Product Management committee shall
also review the performance of the product
annually.

b) The name of product shall be clearly /
properly reflected in all the relevant
documents.

c) There shall be clear demonstration in the
prospectus / brochure, wordings about the
conditions, discounts, exclusions
necessarily using bold letters.

d) The product shall comply with IRDA
(Protection of Policyholders™ Interests)
Regulations, 2017.

f) The Company shall strictly adhere to the
provisions in the Insurance Act 1938, IRDA
Act 1999, Regulations and
Circulars/Guidelines issued from time to
time.
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g) The policy wordings of the product as
filed with the Authority shall be immediately
displayed in your website.

h) The product shall comply with guidelines
ref. IRDAI/NL/GDL/MISC/005/01/2021.

i) There shall not be any revision in the
pricing i.e rating and discount structure of
the product without filing and noting by
the Authority.

j) The product shall be offered only through
those sales channels who are permitted to
market the product under their respective
Regulations, guidelines and circulars
issued, after following procedures
mentioned therein.

Please note that UIN shall be used for all
documents and publicity materials relating
to the above product.

Yours f |thfully,

a Josyula

An
General Manager (Non-Life)




